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FORTY-EIGHTH REPORT

Ot Behialf of the Committee on Private Members' Bills and Resolu-

ﬁ%mhenlmhnﬁsadbymcommmwmtmw
on . , present this Forty-eighth Report. _

2 The Committee met on He 9th Dedenber, 1974 for—'

L Exashination of the Comfitutich GLrveidrmity BIY 197# (A-
endment of mmmmrmgmm vate
under rule 204(1)(a) of the Rules of X

nmu%m%mg%?)dﬁm&n?réﬁ

under uses C Rulezﬂ(
Bﬁ:‘ﬂo«dure.

Examination of the Constitution (Amendment) Bill, 1974 (Amendment
e bt 1009 by Wt Mokl DiONONE of

a Madhy Dandavate,. the Member-imcharge of the Bill] was
invue?g -twnd“the sitting. Mwdid mv sttantl :

4. The Bill seeks to amend articles 124 and 155 of the Constitution with
a view to provide that the a tment of every Supreme Court Judge
and a Governor of a State be subject to ratification by Parliament.

The Committee recommend that the Member might be permitted to
move for leave to introduce the Bill.

Classification and allocation of time to Bills
5. The Members-in-charge of the Bills were invited to attend the
sitting. None of them attended.

6. After considering all aspects of the Bills, the Committee recommend
that all the Bills referred to in the be placed in category ‘B'.
The Committee recommend allocation of time for each of the Bills as
shown in column § of the Appendix.

Recommendations

7. The Committee recommend that—

(i) Shri Madhu Dandavate be permitted to move for leave to
introduce his Constitution (Amendment) Bill; and

(ii) the classification and allocation of time to Bills by the Com-
mittee, as shown in the Appendix, be agreed to by the House.

Nrw Dz, TRIDIB CHAUDHURI,
Acting Chairman,
December 9, 1974 Committee on Private Members’

Agrehayena 18, 1896 (Saka) - Bits end Resolutions.
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